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Doordarshan Transmission Coverage
of Kerala Districts

*16. SHRI MULLAPPALLY RAMA-
CHANDRAN: Wil the Minister of INFOR-
MATION AND BROADCASTING AND
PARLIAMENTARY AFFAIRS be pleased to
state:

{a) whether all districts in the State of
Kerala are covered by the Doordarshantrans-
mIsSSon;

{b) # not, the districts yet to be covered;

(c) whether work has commenced to
link these remaming districis under the micro-
wave system: and

(d) the time by which these are likely to
be covered?

THE MINISTER OF INFORMATION
AND BROADCASTING AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI P.
UPENDRA): (a) to (d). Ali the 14 distncts of
Kerala are covered by TV Service, wholly or
ing from Doordarshan Kendra, Trivandrum,
is relayed at present only by the High Power
(10 KW) TV transmitiers at Trivandrum and
Cochin and the Low Power (100 W) TV
ransmitter at Calicut and is availabie, wholly
or partially, inlall the districts except three,
namely, Kasarged, Wayanad and Cannan-
ore.

The Vil Pian of Doordarshan includes a
scheme for replacement of the existing Low
Power (100 W) TV transmitter at Calicut bu
a (100 KW) TV transmitter. With the comple-
tion of this project, Regional TV Service is
expecied 0 be available to almost entire
districts of Wayanad and Cannanore also.
The Vil Plan of Doordarshan, however, does
not have any scheme to link any other trans-
mitter in the State with the Doordarshan
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Kendra, Trivandrum, for relay of programmes
onginating from Trivandrum. The expansion
of Regional TV Service in Kerala would
depend upon future availabiity of resources
and requisite facilties.

[ Translation)

Overseas unit of General Insurance
Corporation

*17. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of FINANCE be
pleased to state:

{a) whether Government propose 1o set
up an overseas unit of the Genera! Insur-
ance Corporation of India for insurance
business abroad: and

(b) # so, the steps proposed to be taken
by Govemment in this regard?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a)and (b). No, Sir.
The four subsidiary companies of the Gen-
eral Insurance Corporation of India viz. (i)
National Insurance Company Ltd., (i) New
India Ansurance Company Lid., (iif) Oriental
Insurance Company Lid. and (iv) United
India insurance Company Lid. are already
operating in 31 countries abroad. Out of
these 31 countries, they are operating in 17
countries directly through Branches/Agen-
cies and in 14 countries through Associate/

Subsidiary Companies as under—
Directly through Branches and Agencies
(1)  Australia
2)  Bahrin
3) Canada
@)  Fii

) France
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(6) Hong Kong

(7) Japan

(8) Kuwait

9) Mauritius
(10) Nepal

(11) Netherlands Antilles
(12) Oman

(13) Phillippines

(14) Saudi Arabia

{15) Thailand

(16) United Arab Emirates
(17) United Kingdom

Through Subsidiaries & Associate Compa-
nies

(1) Barbados

(2) Dominica

) Guyana

(4) Ghana

(5) Jordan

(6) Kenya

(7) Maiaysia

(8) Nigeria

(9) Sierre Leone

(10) Trinidad & Tobago

(11) St. Lucia
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(12) Antigua
(13) Liberia
(14) Singapore

[English]

Raids in Orissa for Economic Offences

*18. SHRI ANADI CHARAN DAS: Will
the Minister of FINANCE be pleased to state:

(a) the steps taken by Government in
the last two years to tackle and apprehend
economicoffenders anctax evadersinOrissa
panticularly in Bhubaneswar, Cuttack, Rour-
kela and Sambaipur;

(b) whether any raids have been con-
ducted at the above places during the last
two years;

(c) if so, the outcome thereof; and
(d) it not, the reasons therefor?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) Combatingtax-
evasion and economic offences is acontinu-
ous process. The Government takes neces-
sary administrative and legislative steps as
deemed appropriate from time to time to
combat tax-evasion and economic offences
by persons all over the country including
those in Orissa.

(b) and (c). The Central Excise authori-
ties conducted two search in Cuttack and
three in Bhubaneswar during the last two
years resulting in detection of the Evasion of
Central Excise duty to the tune of Rs.-2.19
lakhs and also seized incriminating docu-
ments.

The Income-Tax authorities conducted
106 searches in Orissa during the last two
years resulting in seizure of unaccounted



